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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH,
[ JABALPUR

Original Agpji_catjon"No. 726 of 2005
Jabalpur, this the 24™ day of April, 2006

Hon’ble Dr. G.C. Srivastava, Vice Chairman N
Hon'’ble Mrs. Meera Chhibber, Judicial Member

Ummna Dutt Tiwari, S/o. Shri Shiv Dutt
Ram Tiwari, aged about 34 years,

R/o. Village and post office — Bi(fhhua,

Via — Niwar, Tahsil and District - Katnt MP. ..., Applicant

(By Advocate — Shri Gopi Chourasia)

Versus

1. Union of India, through the Seeretmy,
Ministry of Post, New Delhz

2. Chief Post Master General, |
MZP. Circle, Bhopal, M.P | s

3. Senior Superintendent of Post Offices,
Jabalpur Diviston, Jabalpur MP. . Respondents

(By Advocate — Shri SX. Mishra)
ORDER(Oral

By Mrs. Meera Chhibber, Judicial Member -

The counsel for the applicant states that he does not want to press this OA
as the relief claimed by the applicant has already been granted to him by the

respondents. In view of the statement made by the leamned counsel for the

applicapt, this OA. is dismissed as withdrawn. / ,
(Mrs. Meera Chhibber) - - {Dr, G.C, Srivastava)
Judicial Member ’ Vige Chairman
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